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States 

2398. SHRI BALMIKI CHOUDHARY: 
Will the Minister of iRRIGATION AND 
POWER be pleas!d \0 !tatS: 

(a) wh~ther the PlanhidM C"mmlssloh 
has recommended to the Slate Goyernments 
the rationalisation of the power rates in 
different Slale~ with a view to ensuring a 
return of about 1 i per cent on the capital 
employed ill ell!ctricliy IJDderlakingll : 
and 

(b) if so, the precise nature of the 
recommendation; Bnd 

(c) thl! rtaction of each Statl Govern· 
ment thereto? 

THe DEPUTY MINisTER OF IRtU· 
GATION AND POWER (SHRI 
SIODHFSHWAR PRASAD): (a) and ttn. 
It was brou,hl Is> tbe n9tict of 1111 IbF 

Chief Ministers at the meetliltl of the 
National Development Council held in 
December, 1967 the desirability of the 
SlaIn ratlona'fsiiill the electH'dl; tariffs 
with a view to IIchieve \I per cent retuln 
on the capital as recommended 'by the 
Ye'nkatataman Committee. 

the recommendations of th'e Veiika'!irii-
man Committee R(port relating tn the 
earning of reasonable return by the Electri' 
city Boards were accepted and cOnveyed to 
the Stutes concerned in the Governm~nt of 
India Resolution No. EL. II. 3(1)/64 duted 
3rd March, 1965 copy attached. 

(c) Most of the States Electricity 
Boards have revised their tarllT rale1l from 
time to lime after 1. 7.1965 to improve their 
revenue earnings. 

STATEMENT 

Chl!Y of Resolution No. EL. I I.3( I )/64 
daled, 3rd March 1965. 

The Ministrv of Irrigation and Power, 
vide Resolution No. EL. I 1.3 ( 1)/64. dated 
24th April, 1964. set up a CommIttee \'I'lth 
Shri R. Veniottaraman, Minister for II1t1us-
tries, Madras, as convenor, with the 
following terms of reference. 

(a) To sUllieSI way. and means of 
improving the revenues of various Slale 
EiectHcily Boards and also the Income 
from electncilY duty; and 

(b) To sUllgest the pattern of relation-
ship between tariff and electricity duty. 

Th. Committee has subltlHted Its teport 
and inter·alia made the followinll recom-
mendations : 

(I) The first phase of the objective 
for ali the State Electricity Boards 
should be to aim at higher rev.-
nUe! .ufficleht to covei' tlperaUon 
and maintenance char,es; contrl· 
hutions to the lIeneral and depre· 
cl .. tton reserves and Interest 
charllCs on loan capital. Boards 
which have not already achieved 
this should aidi at reaiislhii the 
objective within a period of theree 
to five years-

(iI) (a) As a s~cdnd pha.e ObJective, 
the Boards should aim at 
acbievinl a balance of reve' 
due atu!r meetliil all tbe 
~bar'e1I illdic~ted in t~9l1rsl 




